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Surt D. THENGARI: In this res-
pect, are we securing co-operation
regarding technical know-how from
any other country like France?

Sari SHAH NAWAZ KHAN: Yes,
Sir. We are making every endea-
vour to obtain the best technical
know-how and only recently a Semi-
nar was held at Jodhpur where ex-
perts from all over the world were
invited to give their views bn it.

Suerr B. K. P. SINHA: May 1 know
what will pe the functions of this
Desert Development Board ang how
the functions and duties of this Board
and those of the State Governments
in the particular fleld in which this
Board operates will be adjusted, be-
cause most of the work of the Desert
Development Board really concerns
the powers and duties of the State
Governments?

Sart SHAH NAWAZ KHAN: Sir,
the actual work that will be done by
the Board will be to keep under re-
view the preparation of schemes for
the development of desert areas, to
execute such schemeg through the
State agencies, to remove adminis-
trative and financial bottle-necks
holding yp the progress b©f these
schemes and to ensure that the desert
areag of the counfiry receive the at-
tention that they deserve. .

Serr ARJUN ARORA: May 1 know
what {s the best expert advice in the
eyes of the Govirnment? The Minis-
ter said that g Seminar was held to
find out the best expert advice. What
was the result of that Seminar and
what, according to the Government,
is the best expert advice?

Semi SHAH NAWAZ KHAN: Sir,
experts from gll the countries which
had been dealing with the problem
of controlling deserts and making
use of the deserts, all those experts
were invited and they had a very
full and frank discussion for a num-
ber of days and the recommendations
of that Seminar are now receiving
the attention of the Government—
how best {0 implement them,
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New Svcar FacTORIES

*416. SRt DEOKINANDAN NARA-
YAN: Will the Minister of Foop a:®
AGRICULTURE be pleased to state:

(a) how many new sugar factories
have recently been licenced and of
what capacity;

(b) how many of them are being
established in the co-operative sector;
and

(¢) how many of them are likely
to start production in 1965 and im
19667

T DEPUTY MINISTER 1N THm
MINISTRY or FOOD ano AGRICUL-
TURE (Surr D. R. Cravan): (a)
Letters of intent have been issued in
August, 1965 for the establishment of
9 new sugar factorieg in gifferent
States with a daily cane-crushiag
capacity of 1250 tonnes each.

(b) Eight.

(c) None.

SER1 DEOKINANDAN NARAYAN:
May I know how many applications
for licence were received from the
brivate sector and how many from
the co-operative sector?
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Sarr D. R. CHAVAN: The number
of applications received both for ex-
pansion and for the establishment of
new factories is about 246. But I will
not be able to give the break-up,
how many from the private sector
ang how many from the co-operative
sector. The total number for new
factories, of course, is about 122.

Sert DEOKINANDAN NARAYAN:
I¢ there any criterion for allowing
these private owners or co-opera-

tives to set up these factories? How
do you decide it?
Sarr C. SUBRAMANIAM: The

general policy is to have only co-
operative factories hereafter.

Surr DEOKINANDAN NARAYAN:
When all these new factories are set
up and wien they go into production,
may 1 krow whether the Govern-
ment will decontrol sugar?

Sert D. R, CHAVAN: Sir, it will
take about a couple of years for
thege factories to go into production.
It is not #s if they go into production
immediately a licence is granted. It
will take about two years for them
to go inte production.
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Surr D. R. CHAVAN: The licences
that will be granted both for expan-
gion and for new factories will give
about 7.5¢ lakh tons—annual pro-
duction.

Serr P, C. MITRA: May I know
whether any new licence for starting
a sugar factory has been glven to the
State of Bihar? B

Sart D. R. CHAVAN: No, Sir.

SErr A. D. MANI: The Minister
stated that the general policy is to
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allow licenceg bvnly in the co-operae
tive sector. May I ask him whether
it means that even if there is no capi~
tal formation in the co-operative sec-
tor for setting up "Tactories, they
would rather not have any sugar
factories under the private sector?
Secondly, may I ask him whether
there are favourable signs to show
that there iy adequate capital forma-
tion in the co-operative sector for
these factories?

Surr C. SUBRAMANIAM: Yes, Sir.
There is adequate capital formation
in the co-operative sector and it is
only when it is not possible to set
up factories in any particular regiom
in the co-operative sector, we have
alternative proposals from the private
secor. But as far as we know, Sir,
there are a sufficient number of co-
operative factories coming up.

Sart N. SRI RAMA REDDY: Sir,
we are given to understand that this
year’s production of sugar is aboul
32 lakh tons and this is 5 lakh tons
in excess of our internal consump-
tion. We are also. told that on
account of exports and the fall in
prices in the foreign markets we are
suffering heavy losses. 1 would like
to know whether all thege things are
in conformity with the development
of the trade to the extent of nearly
40 lakh tons which is proposed to be
done? Sugarcane replaces food pro-
duction rapidly and sugarcane fs
more profitable, Are all these things
taken into consideration before licens-
ing is done?

SHrt D. R. CHAVAN: Yes, Sir

Sarr N. PATRA: Have they re-
ceived any applications from the
Government of Orissa to set up sugar
factories in the co-operative sector,
Orissa being a good producer of
sugarcane? .

Sarr D. R. CHAVAN: Yes, Orisss
has been given one licence. The
name of the place is Attabira, Tehsil
Bargarh, Sambalpur distriet.
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Sarm1 D. THENGAR]I: How many
co-operatives are already in the field
and how inany are working satisfac-
torily accurding to the Government?

Sarr D. R. CHAVAN: The total
number is about 54 and nearly 47 to
80 are in production.

Surt B. K. GAIKWAD: The country
& facing areat shortage in foodgrains.
In spite of that licenceg are given to
sugar faclories and large lands which
were growing more food are going
out for sugar production. 1 should
like to know how much sugar is ex-
ported pe: year to the foreign coun-
tries and how much foreign exchange
is got by us. Thirdly, I want to know
whether il is a fact that the price of
sugar which is sold here is double
that of the sugar gold in foreign
countries?

SHRT D. R. CHAVAN: A véry small
quantity is exported to foreign coun-
tries. This year out ot a production
of 2.70 lakh tons ©f raw sugar, we
eéxported 2.60 tons. The foreign ex-
change earning would be about Rs. 10
‘erores this year.

Sarr ATAL BIHARI VAJPAYEE:
The sugar factoriegs in the Eastern
U.P. and North Bihar are going
‘through a crisis. They are not re-
ceiving adequate quantities of sugar-
‘canie. May 1 know why new licenc-
ces are being issued instead of taking
steps to increase sugarcane produc-
‘tion and also increage the sugar con-
tent?

v

Sari D. R. CHAVAN: As a matter
of fact there was no difficulty so far
a3 Eastern UP. is concerned. Actual-
1y the production in Eastern U.P. has

one up very much. There wag some
‘difffculty in Western U.P. during the
previous sugar season on gccount of
the strike resorted to by the cane
growers. So adequate availability
of cane was not there on account of
the compition between the gur
manufacturers and khandsari manu-
facturers.
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ELECTRICAL CONNECTIONS FOR AGRICUL-
TURAL PURPOSES

*417, Semx N. SRI RAMA REDDY:
Will the Minister of Foop AND AgGR1-
CULTURE be pleased to state whether
his Ministry has suggested to the
State Governments to do away with
“minimum guarantee charges” for
electrical connections intendeg for
agricultural purposes?

Tas DEPUTY MINISTER 1IN THX
MINISTRY or FOOD anp AGRICUL-
TURE (Surr Saad Nawaz Khan):
All States were requested as far back
as 1959 to review the question of mini-
mum guarantees so that insistence on
such guarantees does not affect lift
irrigation. 'This question inter alia
bhas been further examined by a
Committee appointed by the Govern-
ment of India in 1964 with Shri R
Venkataraman, Minister for Indus-
tries, Madras, as Convenor. This
Committee hag recommended that the
State Electiricity Boards should con-
sider whether minimum guarantees
levied on agricultura] consumption
could be reduceq or gbolished. This
recommendation of the Committee is
under congideration of the Govern~
ment. .

Surr N. SRI RAMA REDDY: From
the Minister’s statement, do 1 under-
stand that these recommendations
have not been passed on to the vari-
ous Electricity Boards in the States
and, it so, why was there so much
delay in considering it?

Surr SHAH NAWAZ KHAN: The
matter was referred to the State
Governments for their comments.
Their comments in some cases have
been received ang in some cageg they
are awaited.

Surr N. SRI RAMA REDDY: On
the question of giving a little cur-
rent for lift irrigation, there are
said to be numerous anomalies bet-
ween the States, between one Board
and another. I would like to know
whether an integrated picture is like-
1y 10 be taken? In some States the
rates are high, in some the encourage-



